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The Corporation has not established any training centre.

Statement

CO-OPERATIVE SCHEMES SANCTIONED BY RURAL ELLCTRIFICATION
CORPORATION

SI. Name of State Name of Co-operative Society
No

1 Oujaiat Kodinar Rural Electric Co-operative Sa-
tiety Ltd

2 Karaitaka Hukeri uluk Rural Llectric Cooperative
Society Ltd

3 Andhra Prade-kh Sir„»lla Ruial FL'ctric Coonerame Society
Lid

4 Maharashtra Mula Pravaia Rural llcctnc Co-operative
Socicty I td

5 Uttnf Pndesh Coop-rativc Electro Supply Socicty Limi-
ted, Lucknow

To ta i

Amount of loan 
disbursed during
1972 73 1973-74

(Rs in lakhs) 
20 000 10 000

15 000 40 000

55 000 40 170

5 000 49 120

50 558 35 000

J45 558 P4 490

Sitting up of a National Water Resources.
Council an4 River Basin Commfofcmf

2752 SHRI F. V VTkHI* PVW  
Will the Minister of IRRIGATION AND 
POWf-R be pleased to state the progress 
made toward*) creation of National Water 
Resources Council and River Basin Com 
missions 9

THT MINISTER OF IRRIGATION 
AND POWER (SHRI K C PANT) 
With a view to optimising thc use of the 
limited 'water resources of thc country, a 
proposal for constituting a high powered 
National Water Resources Council to 
evolve a national water policy, to make 
a continuous appraisal of thc need*; for 
water and the most bcncficutl and equitable 
allocation of available water tor diffetent 
uses in the overall national interest and to 
resolve water dispute* expeditiously was 
considered. It was also proposed that River 
Commissions may be set up to assist the 
National Water Resources Council to draw 
master plans and to indicate the best way

of utilising waters As a first step amend-
ments to some provisions m the Constitu-
tion were suggested to the States The 
proposals for a National Water Resouices 
Council and settlement of disputes through 
ib agcncy ha\e been generally supported 
While a few States have expressed them-
selves against tbe amendments, most of the 
States have felt that the scope of the 
amendments should be limited to disputes 
in interstate nvei waters onl\ and that 
the existing powers of the States in regard 
to the use and control ot water should 
continue as heretofore The matter is under 
further study in the light of the \iews 
expressed by the State Governments It is 
not possible to state when prcuseh the 
proposals' will be finalised

Diesel Locomotives damaged by Members 
of Territorial Army

2753 SHRI S. A MURLG \NAN- 
THAM : Will the Minister of RAILWAYS 
be pleased to state :
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(a) whether the Diesel locomotives, 
which were run by members of the terri-
torial army during the tocomen’s strike,
were damaged; and

(b) if so, the salient features thereof?

THE DEPLTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD SHAFI QURFSHI) (a) No

(b) Does not arise.
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